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IIIIIHCheduled flights in Rajuthan aud 

Punjab provided each luch flight iI clellJ'ed 

by the Director Generoal of Civil Aviation or 

the Controller of Aetodromeo concerned. 

(b) One of the conditiooo of the non-sch.,. 

duled permit Itipulateo that paaoenser fares 

and freight rateo 81 publilhed or advertiled 

or otilerwioe announced for public informa-

tion ohall be adhered to by the operator and 

ohall not be varied more than once in three 

montho. 

(c) and (d). YeI, Sir. The rare. have 
been railed with effect from 15th March, 

1970 due to increBlel in the dutiel on petrol 

and tyres and an increaoe in Wei tax by the 

Rajaothan Government. 

~  of AoImhoIRnothe 

Refor .... ComIDInIoa ........ 
............ ~  

toa...lP.u 

6650. SHRI CHANDRIKA PRASAD: 

Will the Minister of HOME AFFAIRS be 

p1eaoed to ltate: 

(a) whether any action i. being taken by 

Government on the recommendaliDOl of the 

AdminiItrative Reforml Commission to the 

effect that the promotion quota from Class II 

to Class I poots be  increased to 40, or 50 per 

cent 81 luggested in the diIoenting note 
given by a member of the Adminiotrative Re-

forms COmmission; 

(b) wbether Government are comidering to 

interpret thiI recommendation in a way 

which would make it applicable to pedOoo 

belonging to the State Servic:eo; and 

(c) if so, the Iteps Government arc taking 

to reduce the increaoing frultration among 

tbe State Servic:eo becauoe of the very limited 

oeope for promotion to the I.A.S. ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

VIDYA CHARAN SHUKLA): (a> to (c). 

The concerned recommendation of the 

Adminiotrative Reformo Commiloion on 

Personnel Adminiltration i. still under tbe 

conoideration of Government.. 

CALUNG ATTENTION TO MATTER 

OF URGENT PUBUC IMPORTANCE 

Reponed _ ...... ofGmldbi C-_ 

at J ........... UIIiYero1ty 

SHRI INDRAJIT GUPTA (Alipore): 

I call the attention of the Minilter of Home 

AfFain to the following matter of urgent 

public importance and reqUeit that he may 

make a statement thermo: 

The reported ranoaeking of Gandhi 

Centre at Jadavpur UniVllZ'Sity by alleged 

Naxaliteo on 10th April, 1970. 

TIIE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): Mr. Speaker, 

Sir, Ac:cording to information received from 

the Government of Welt Bengal, a group of 

about 100 perIODI attacked the World 

University Service Centre and the Gandhi 

Study Centre in tbe Campuo ofJadavpore 

Univenity on April 10, at about 1.30 p. m. 

They cauoed extensive damage to property, 

burnt about 500 boob and an oil porUalt 

of Gandbiji. The police have registered a 

cue under oeetions 147, 435 and 427, IPC, 

the inveotigation of which ill in progrcII. 

The vandalism iI mopccted to have been 

cauoed by a group of ltudents and some 

outsiders, bolding atremiIt viewo. One 

penon b81 so far been arrelted. 

The State Government reviewed the situa-

tion in conauItation with the Vice-OIanceJ-

lor of Jadavpore Univenity and a police 

picket bao been pooted outside the campuo. 

SHRIINDRAJIT GUPTA: I findliomtbe 

statement that the MiniIter bao not been able 

to state categorically wbether the mUere&D1S in 

this caoe were actually Naxalitel or not. So 

far as the Calling Attention Notice iI concern-

ed, it talb of "alleged Naxalites". AI far 
as I could bear him, be IBid something about 

• group of students and some outsiders. 

AN HON. MEMBER: ExtremiIts, be 

IBid. 

SHRI INDRAJIT GUPTA: The extre-

mUlS can beJanoangb also. He bao not IBid 

that. Anyway, thiI incident iI ouly one of 
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several similar deplorable incidem. which 
have been taking p1ace for the last few days. 

Oaly a few da)'l ago there was a oimultancous 

raid with bombs and SO on on several cinema 

houses in Calcutta on the ground that they 

were showing some film which was supposed 

to be anti-Chinese. Only yesterday there 

has been a serious incident in the Gandhi 

Book Exhibition just adjacent to the Calcutta 

University, which was also raided and 

damaged. Therefore, what I want to say 

here is that since the imposition of President's 

Rule it seems, it looks as though, the 

frequency and number of these incidents is 

being stepped up. It is quite possible that 

the people wbo are responsible fur this 

have got some sort of theory that in the 

. political vacuum which has now c:ame into 

being in West Bengal, it is an opportunity 

for them to inteDlify this type of activity; it 

may be. All I can say is that the people 
who are doing these things, if they are 

Nualiles, certainly they never hide their 

intentions. They proclaim they are pro-

Chi_ pro-Mao, they are anti-Gandhi, anti-

eleetions. They do not hide th= views. All 

I am saying is that we can ezpect many more 
IUCh incidents to take place. I would 1ike 

to ask the Home Minister how he now p ..... 

poaes to tadde this. Is it in his view purely 

a law and order question or is it something 

more ? 

There is DO' question about it that "these 

incidenra are deplorable. They cannot be 
IUpPorted by anybody. Penoaally I thiDII: 
that the people who· are doing it are behav, 

. ing in an eEIreIDely fODlish manner, because 

they are giving a handle to reactionary 

demenra and othera who, if they get a 

daance, will destroy the whole fabric of 

~  Shrl Shukla has already said in 

a statement the other day, "If these NauJite 

activities go on, we may have to bring about 

some modilicatian in our democratic l)'ltem." 

I do not know what he meant by this hut I 

am quoting his exact words. 

Up till now, from what I see f""';' the 

papers, the only ltep that they have taken, 

as he 'was himself mentioning a little while 
agO, is to give the police permiuion to enter 

the campuses in Calcutta and other . places. 

I am not in charge of law and order but he is ; 

10, he can take the responsibility fur it. But, 

at any rate, I am lure that you . also wiU view 
it with some amount of concern if this kind of 
a blanltet order is given, because whoever 
may be in the Government nobody know 

how ·the policemen will behave if they are 

allowed to run amok. If they can beat up 

Members of Parliament, who had not com-

mitted any violence, within light of Parliament 

House, then if they are allowed to enter the 

campuses whenever they like on the alightest 

report, they can beat up people right and 

left, including studenra, profesaon, lecturen-

everybody. 

I would like to know what exactly is th= 

thinking about thia. Violence is not a ques-

tion in the abstract. Violence is in evidence 

everywhere in the country today. Things are 

happening in Chaibasa which are ahsoIutdy 

barbarous. This particular phenomenon, 

which is affecting mainly the studenra and 

the youth, I think, has a deeperooeated 

cause. This is the symptom of some deeper 

malady which, I hope, the Government is 

also giving some amount of thought to. Who 

are these people? After all, there may be 

some anti10Cial dements associated with it. 

But even the Governor of West Bengal, a few 

da)'l ago, had to admit in a public statement 

that all such people cannot be dismissed as 

rilfrafF, and that there are, among them, 

very weD educated and intelligent young boy, 

and girls. We know it. 

MR. SPEAKER: I am waiting for your 
question • 

SHRI INDRA,JIT GUPTA; I am coming 

to it. This is not a shon notice question in 
which you allowed such long supplementaries. 

We are disturbed about conditions in onr 

State. Please be a little indulgent. In two 

minutes I wiU come. to my questioo. 

The Naxalite phenomenon was conceived 

originaUy in the womb of tIle eo.Wnunist 

Party (Marxist). We all know that. After 

delivery, the mother has disowned the child 

and the child has disowned the mOther. 

SHRI ANBAZHAGAN 

Who is the father? 

(TlI'uchengode) ; 
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SHRI NAMBIAR (Tiruchirapalli): The 
child is too young to disown the mother. 

SHRI KANWAR LAL GUPTA (Delhi 
Sadar): Who is the father ? 

SHRIINDRAJIT GUPTA: You can do 
research into that. 

SHRI UMANATH (Pudukkottai) Why 
should the research stop at tlrat only? 

SHRI INDRAjIT GUPTA: I would like 
to ask the Home Minister whether he thinks 
that there is a particnlar ideology behind this 
and whether that ideology can be suppressed 
by repressive measures alone. I do not think 
it can. I would like to know from him 
whether they will give any serious thought to 
those maladies which are obviously causing 
youth and student unrest and are providing 
a fertile soil for this kind of an activity. 
Even in the aftluent countries of the West, 
youth are marching the streets carrying 
pictureS of Mao Tse-tung every day. In our 
country there is mass unemployment among 
the youth, there is a sense of frustration, 
they have no further prospect, the eolleges 
and universities are hopelessly overcrowded 
and living contact between students and 
teachers no longer exits, living conditions in 
middle-class and bustee homes in Calcutta 
are such that no student can study seriously 
there and in the rural countryside there is 
land hunger. In view of all these things I 
would like to know whether they have any 
plan for tackling these basic maladies so that 
these things can be eventually eradicated. 
Or, are they going to depend only on the 
police danlJa and think that they can drive 
this thing Wlderground some how or the 
other and solve it? I do not think, such a 
solution is possible. 

SHRI Y. B. CHA VAN: The hon. 
Member has given US a very intelligent 
rationaliaation of how th(" Naxalhari move-
ment is growing. He has given the genesis 
of the Naxalite movement, that it was born 
in the womh of the Communist (Marxist) 
Party which was born in the womb of his 

party. May I only tell him it is their own 
grandchild ? 

SHRI VASUDEVAN NAIR (Peer-
made): We will not disown it. 

SHRI UMANATH I And the grand-
mother was horn out of the Congress 
womb. 

SHRI Y. B. CHA V AN : am coming to 
the original question. Their concern is a 
limited one. They are wondering how is it 
that when they had wanted to do something 
else and it has resulted in this. Certainly, 
our main concern is that our young gene .. 
ration is involved in it. I have myself said 
in reply to a certain question that some of the 
students involved are very intelligent 
students, first--clas.s students. It is, certainly, 
a challenge and a serious matter. But I 
cannot give him a rational explonation for 
it. 

know there is discontent among the 
studenll. But I cann ot understand the 
students of this country trying to insult the 
name of the Father of the Nation. This is 
some sort of a perversion; this is a political 
perversion. Therefore, there is a challenge 
which, I think, every political party has to 
meet. I have myself said that this extremist 
movement has, certainly, many facets, and 
the most important is that of law and order. 
I do not want to under-estimate or ignore it. 
There are other facets also which can be 
gone into. 

We have not given any blanket order to the 
police to enter the campus .... (Interruption) 

SHRI INDRAjIT GUPTA: It has come 
out in the papers .... (InUrTUPIiOlU) 

SHRI jYOTIRMOY BASU (Diamond 
Harbour): On a point of order, Sir. 

MR. SPEAKER : Don't interrupt like 
this. 

SHRI jYOTIRMOY BASU: They have 
given instructions that police should be 
allowed .... 



195 APRIL 17, '1970 GIItIdIti Celli.,,,,' JIIIIiuJF 196 
UrPmily (CoA.) 

SHRI Y. B. CHAVAN 

given any instructions ..•. 

We have not 

,""dimIf ~U  : ~  it; qm: 

it ~ ~ ,!:ifIT ~ I 

SHRI jYOTIRMOY BASU: On a point 

of order, Sir. The hon. Home MiDiJter just 

now said that no blanket order has been 

isued to the police ••.• 

MR. SPEAKER: It is not a point of 

order ; don't try to interrupt like this. Please 

ait down. 

SHRI jYOTIRMOY BASU: It has 

come out in the preas that the police should 

enter any educational institution any time 

they choooe •••• ~  

SHRI Y. B. CHAVAN : What I saic:! 

was that this Government has not ilsued any 

blanket order. If the Advisers have i .. ued 

any orden, I will have to find out the 

facts. 

As I was .ying, it is, certaiDly, a serious 

matter for us to consider. I really wanted 

to discuss the matter with the Education 

Minister. Moot of the university campuoes 

are getting involved in a political perversion. 

I know there is a general problem of the 

students' unreat; there is the problem of the 

generation-gap and of lack of CODtact between 

the teacher and the taught. There are many 

other academic issues which need to be gone 

iJ)to. I do' not deny the exiJtence of the 

problem. It will have to be dealt with as 

such by Government, by political parties, 

and, I am lure, you are very seriously 

concerned about it in a limited manner. 

Naturally, we are also concerned about it. 

SHRI SAMAR GUllA (Contai): Sir, 

I come from the jadavpur University. One 

information baa not come out that 90 per 

cent of the students held demonstrations and 

observed hartal against this vandalian. That 

iaformation baa not come out in the preos. 

MR. SPEAKER: Order, order. Every-
tim. you interrupt. It is not good to intftTupt 
like this. You are conatantly doing it oince 

the last few days. I am not going to tolerate 

it in future. 

SHRI SAMAR GUHA : May I humbly 

submit to you that I com. from t ~ Uni. 
versity •••• 

MR. SPEAKER: You are not the only 
penon. 

SHRI SAMAR GUHA : They are my 
students. That information has not com. 

out in the press, that 90 per cent of th.' 

stud.nts held demonstrations and hartal 

against this vandalism. 

MR. SPEAKER: Please sit down· I am 
not going to tolerate this. ' 

SHRI SAMAR GUHA : The Father of 

the Nation was insulted. (I"Im'ujJIion) They 
held a demonstration. They had a hartal. 

MR. SPEAKER : No, please. He sill 

outside, comes after some time and then 
suddenly erupts. No, please. 

Mr. Hem Barua. 

SHRI HEM BARUA (MangaIdai) : Now 
there was an attack on Gandhiji, the Father 

of the Nation. The hon. MiDiJter said that 

Gandhiji was damaged. Gandhiji cannot be 

damaged. He may he only insulted. He 
cannot be damaged. 

While attacking the Calcutta University, 

the slogan raised was 'Gandhiji Murdabad, 
Mao Zindabad'. 

SEVERAL HON. MEMBERS : Shame, 
Shame. 

SHRI HEM BARUA : Sir, can it be 
poaaible for any Indian to shout a slogan in 

honour of an Indian leader in the streets of 
Peking? He would not be allowed. Now, 

these Naxalitea are spreading the mClllge of 

disaffection in this country. Apart from the 
journaJa in the different regionaJ languages, 

the two moot important journals they have 

circulated are LOK YUDH in Hindi and 

UBERATION in English. In UBERATION 

70% of the space is devoted to Chinese 

materials. Now they have built an atmos-

phere ofvandalism in this country and got 

an advantage to build up this atmosphere of 
vandaliam when the United Front _ in 



197 CHAITRA 27,1892 (SMA) GIIIIiIIri amtr. til jtultzDpw 198 

UniDersily (e.A.) 

power in w .. t BengaL I remember this is 
.also a fact-I do not want to teU him because 
you may not like it-that a CPM leader has 

said, 'Give life and take life'. Sir, Gandbiji 

has taught UI to give life and not to take 
life. 

SHRI NAMBIAR: It is a distortion. 

SHRI HEM BARUA :  I can give you 

the name if you like. Gandhiji said 'Give 

life and not take life'. But here, the proc:eu 

has been reversed in West Bengal, particularly 

as it has spread to different parts. Here, the 

hon. Home Minister said that a hundred 

students and extremists from outside attacked 

the Gandhi Centre in the .J adavpur Uni-
versity and you have arrested only one 

penon 10 far. May I know whether a 

thorough probe into the entire incident i. 

going to be made and, at the same time, 

whether Government are going to allow the 

Police to get into the educational and 

UDiversity campuses because educational and 

UDivenity campuses have become hotbeds of 

Naxalite aetivitieo. Are the Government 

going to allow the Police to enter the campus 

to root out this evil which is manifesting itself 

in these institutions? Are you going to do it 

or not? 

SHRI Y. B. CHAVAN : As I said, this 

question of allowing the Police to enter 

university campuses is a serious question.. 

It has to be considered. No doubt about 

it. 

As far as Calcutta University is conc:emed, 

I am sure the Advisers will apply their mind 

to it. We cannot give a blanket order that 

all university campuses can be entered into 

by the Police. ~  

SHRI KANWAR LAL GUPTA 

West Bengal is a special case. 

But 

SHRI HEM BARUA: When there is 

vandalism; what happens? The University 

authorities take time to inform the Police to 

come in to check the vandalism, and the 

UDiversities and educational centres are made 

separate unit. for all these things. 

SHRI Y.B. 

with you. 
CHA VAN: I CDtireIy agree 

SHRI HEM DARUA: Are you going to 
have an order like that? 

SHRI Y. B. CHA VAN: I have myself 

studied this question and, as I said, I will 

have to discuss this matter with the Education 

Minister. At the same time, I do not think 

that there can be any bl&nket order allowing 

the Police to enter into university campuses. 

~  I quite share the hOD. 

Member's concern in this matter. As you 

very rightly pointed out, the way the memory 

of Gandhiji was humiliated, is something 

which is a matter of national shame for all of 
UI. 

eft m w, .. ~  : fri tf<I>' 11ft """" 
~  amrm ~  arr;ft ~ ~ I 

eft .. " .. iti(, .. "'1f"': arrm ~ 
~  m;rtf ~ t? ~ 

~ ~  ~ I ~ t~~ 

;rtf '!'!if m t I 'fIJf ~  rn t I 
Only because one man is arrested we 

cannot go and arrest everybody else on mere 

~  I have got a sense of responsibility 
in this matter. 

eft m mr : ~  ~~ ''Ii't 51 't'fi it 
'llfr;u 'fir arr'lit OfIIi, f<'l'lJf "IT I 

eft ...... iti(l .. ~ : ~  

~  ~  ~ ~  ~ 'liT ~ t 

;;nil ~~ at if@ ~ fial ~ 1 ar-ir;r iffiI' 
'Iil: ~ ~  1 

SHRIMATI TARKESHWARI SINHA 

(Barh): Sir, as the hon. Minister himself 

has said, it is a shameful thing that bas 

happened; but the most unfortUlUl!e part of 

the entire situation is this that this hate 

campaign against Gandhiji is going on for a 

long time. In this House itself, aboutJadav-

pur we have discussed about Mr. Ritwik 

·Gbaln. A drama was enacted and. abuoes 
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were hurled. I remember the Education 

Mini.ter said in the House that action will be 

taken but after that the only action that we 

saw was that Mr. Ritwik Gbatak was given 
Padma Sbri and no action was taken against 

him. Jadavpur University has been under 

sucb activities for a long time. It is known to 

tbe Government but absolutely no action bas 

been taken against the boys or against those 

miscreant e1emenu who have been indulging 

in sucb kinds of activities from time to time. 

It is not the fint timc that this has happened. 

Is the Government of India to function as a 

silent spectator of the hate campaign organised 

against Gandbiji? It is a peculiar situation 

that the Government of India is not able to 

function as Government of India in iu own 

territory. 

Secondly, Sir, I would like to know this: 

The wbole thing has been going on persistent-

ly and consistently for months and months. 

Now the Home Minister said that they have 

been able to catcb hold of only one penon. 

Has the Home Minister seen the poster prca 

cutting? The headline says 'Killing pro-

gramme must be exle!'ded to towns'. The 
CPI (M) and the Nualites are going on 

issuing such circulan whicb are available to 

the ncwspapen, to the s-mw. and 
othen, but I do not know what has happened 

to the Government of India, why the G0vern-

ment of India has not even bothered about 
it. Such circulars are being iaued by Charu 

Mazumdar and Kanu Sanyal who are the 

leaden : and not nniy that, they have 

said that they are going to extend the killing 

activities to other towns, they are going to 

organise a JIIIIII liberation campaign. They 

are doing it. 1 wou1d like to show the pboto-

graph of these three boys who have been 

killed in Burdwan. These are the photo-

graphs. The photograph shows how merci-

leuly they have been killed; they have not 

been killed in a minute or a aecond. The 
process must have taken houn for this kind 

of killing. President'. rule bad been deelared 

and under President'. rule this kind of this 
bas happened. The Police were not giving 

any protection to the family. A child of 

one yean is thrown in the lire. The Police 

and the Magistrate are silent .pectaton. 

Unirnrsity (C.A.) 

When the Marxi.t party bad deelared 
that they were going to organise a ...... 

campaign on the functioning of the Govern-

ment after the inception of the President'. 

rule, if the Government of India cou1d not 
be aware of their strength and their capacity 

to organise this and indulge in violent activi-

ties, then the Government of India ia not fit 

to govern tbis country. (InllmJlltiIm) 

SHRI NAMBIAR: Why cannot the lady go 

and sit there? (InlerTUplilm) 

SHRlMATI TARKESHWARl SINHA 

The hon. Member was one of the spoRIOri of 

the organiaation whicb has indulged in this 

goonda killings. 1 would like to lay these 

photographs on the Table of the House. 1 

am really ashamed Mr. Nambiar haa been 

interrupting. He does not realise that 10 

many children have been murdered. Hi. 

children are safe ; but somebody'. children or 
somebody'. mother ~  been killed. (1 __ 

ruptilm) 

SHRI NAMBIAR: It is all a story. (In",,-

ruptilm) 

SHRlMATI TARKESHWARI SINHA : 

No, no. He shows so much concern for Mr. 
Jyoti Baau. Will he show the .ame concern 

to those mothers and those children who have 

been killed ? 1 would like to submit that this 
was known to the Government of India. 

Then. why was that kind of political kiDing 

aUowed and DO action was taken against that 

kind of thing? Whatever enquiry you may 

indulge in, you cannot restore back the lives 

of those children ; you cannot restore back the 

lives ofthooe mothers. 

13bn. 

If Sbri Jyoti Basu'. little linger is hurt, 

then an enquiry i. conducted by the C. B. 1. 

But, in mofuail areas of Bengal hundreds 

of people are murdered. Nothing bas been 

done by the Government of India. 1 wou1d 

~ to know what euct1y ia the Government 

going to do about this magazine whicb ia 
iasued every month 'Liberation'? This ia my 

fint question. My second question is this. 

After all thia killing the Government of India 
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say that they will take action. The hon. 

Minister from Assam saY' that one Sbri Syed 

Hasan who was aboconding for the last one 

year has been organising the guerilla activities 

roping in hundreds of Nagas there with the 

connivance of China. And the whole hatch 

of these people arc being trained on the 

Naga1and border with some of the Naga 

rebels. All this is happening. If Shri 

Mohendra Mohan Chaudhury has got this 

information, why Government of India could 

not say anything about this. (I.-.qm,m). 

I would like to submit here that the hon. 

Home Minister on the floor of this House has 

said that he would assist. What kind of 

assistancc will he provide ? For the last 

twenty yean the situation has grown to such 

an cxtent. In regard to law and order 

situation he has not been able to do anything. 

Now you say that you will provide assis-

tancc. 

I would like to know whether the Govern-

ment of India is thinking in terms of banning 

these papers which arc under circulation. 

This is my first question. 

My . second question is this. Does the 

Govemmcnt of India rcalise that luch acti-

vities show that there is no govcrnmcnt ~ 

perly functi.oning? Docs the Govemmcnt 

of India propose to ban such parties like the 

NuaJites who indulge in an open deeiaration 

that they will indulge in mall kUlings? This 

is the kind of genocide that you allow in this 

country to be practised. And you arc a 

silent spectator to the entire thing. And you 

have became so indifferent, so callous about 

the whole situation that it docs not even 
move you. (InJnnJPIitm) If this is the way 

you arc managing the Government of ~  

and governing this country, I do not think 

you delCl'VC to preside over this ministry. 

You have lost the moral value and faith of 

the people of this country because you could 

not even protect the people from the mass 

idDings. 

MR. SPEAKER: Order, order. How 

is it relevant here? 

SHRlMATI TARKESHWARI SINHA : 

Two Itudents of the Chatni. PariIIuid were 

UniNrsily (C.A.) 

murdered after they were given threat that 

if they continue with youth Congrcso activi-

ti.. they wiD be completely annihilated. 

Fifty bomho hadbecn thrown in daylight in 

Calcutta on Itudenta in Entally. The Police 

were there but they could not sec them. 

(Inl4ml/Jlion) 

MR. SPEAKER. I am not going to 

allow this. Here is a calling attention motion 

about the jadavpur Univenity. ~ 

lion) 

SHRIMATI TARKESHWARI SINHA 
Kindly allow me to complete my sentence. 

After all twenty minutes have been allowed 

for the calling attention motion. You can-

not disaiminate between the parties. I want 

to blow how many minutes arc allowed for 

me? 

MR. SPEAKER 

sit down. 

Order, order. Please 

SHRlMATI TARKESHWARI SINHA : 

I would like to know how many people have 

been "';'ght. Nearly fifty bombs were thrown 
on the _ of Calcutta in day-!lghL I 

would like to have lID lIDSWer from the 

Minister. 

MR. SPEAKER: I am very sorry. If the 

Memben behave like this there is no other 

way except to name them. I may tell you 

that this is a calling attention motion-your 

own ~ t the jadavpur Univcnity 

incident. 

SHRIMATI TARKESHWARI SINHA. 
Shri Indrajit Gupta wu allowed to touch 

many points. 

MR. SPEAKER: Sbri Indrajit Gupta was 

relCVlIDt whereas you arc not rclevanL 

SHRIMATI TARKESHWARI SINHA: 
I would like to blow how I am irrelevant 

and how Shri Indrl\iit Gupta was relevanL 

MR. SPEAKER: Here we arc diocwoing 
about the affairs of the jadavpur Univcnity 

whereas you cover from Nagaland to every 

. little thing. I cannot allow that. 
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SHRIMATI TARKESHWARI SINHA : 

How i. it that you discriminate between 

party and party in this ~  I am very 

sorry about it. 

MR. SPEAKER: There is no question of 

discrimination. She was not relevant. 

SHRlMATI TARKESHWARI SINHA : 

Kindly check up your own words in the 

record. When he referred to the students 

activities, you allowed  it. When I referred 

to the same thing, you considered them irre-

levant. 

DR. RAM SUBHAG SINGH (Buur) 

Sbri Gupta also mentioned about another 

State. So if you hold what Shrimati Tar-

keshwari Sinha Aid as indevant, both of 

them are indevant. 

~ ~ : 1IITf<;r1r ~ ~  

~ t~~ ~ ~ ~ ~~ 

.Pr, crT ~t ornr ~  irfiR m ~ ffi 
~~ ~~~  ~ I 

SHRI K. LAKKAPPA (Tumkur): When 

she has put a reIevaot  ques600, let him 

answer. 

MR. SPEAKER: So far as the incident in 

Jadavpur UDiversity is cooc:emed, to the 
question asked about it, I would req_ him 

to reply. So far as other matters are c:aocemed, 

if they are relevant to the isoue, I would 

request him to reply to them also. He need 

not take notice of those things which were not 

relevant. 

SHRI Y. B. CHAVAN: I quite see your 

point. I will try to reply only to those 

questioDs which I consider relevant. 

eft' m ~ : far6'IiT Wm ~ ~  

1i1i\" ~ ~ ~ ~  ~  'lTftq I 

SHRI MORARJI DESAI (Surat) : 00 

a poiDt of onJer. I would like to _ kDow who-

Um-n!1 (e.A.) 

ther it is in order that an individual Minister 

or Member .hould decide what is reIevut ; or 
whether it is for the Speaker to decide what is 

relevant. 

MR. SPEAKER: He did not hear me. 

said this calling attention relates to the 

incident at J adavpur UDivenity. I asked him 
to reply to all matters and questions which 

related to that incident. But there are other 

matters referred, about Nagalaod, ahout 

training, about murders committed outside. 

These have nothing to do with the incident. 

He might deal with them some other time or 

satisfy the hon. members some other time in 

respect of them. 

SHRIMATI TARKESHWARI SINHA : 

would like to know wbc:ther it is your ruling 

that the question about disaatisfaetioo among 

the students, "!'D=ning hostel facilities and 

other facilities, is not relevant ~  

SHRI RANGA (SrikaJr:uIam): It is 

for you to decide what i. relevant and what is 

t ~  

MR. SPEAKER: I never wanted to 

interrupt the hon. lady member when she 

was so eloquent on 10 many other things - I 

thought it was not proper for me to interrupt. 

But twice, when -she was not relevant to the 

iosue, I invited her attention to the fact-that 

the eaIling attention is about an incident at 

Jadavpur UDiversity. She covered 10 many 

things. If the Home Minister thinb thai 

those things have some relation with the 

Jadavpur UDivenity, he is at full liberty to 

make a reference to them, but aetually she 

covered 10 much in this small speech that I 

wonder if everything related to the Jadavpur 

UDiversity. 

SHRI P. VENKATASUBBAIAH (Nan-

dyal) : Shri Indrajit Gupta 8Iao covered a 

Jot of ground. With regaM to your ruling, 

you may go through the record and decide for 

youraelf what is relevant and what- is not 

relevant. If it is irrelevant, you can expunge 

it from the record ~  

MR. SPEAKER: Shri Iodra,jit Gupta 

referred to this incident and then he said that 
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the youth iD their own way "may he milguided 
that there may he something wrong with 

otIier youth. 

SHRI RANGA: How did you allow it to 

he relevant ? It w.. so irrelevant that I 

brought it to your notice. 

MR. SPEAKER : No, it was perfectly 

relevant. 

SHRI RANGA This is something very 

strange to me. I have known what is relevancy 

in this House. 

MR. SPEAKER: I think you are mistaken. 

SHRI RANGA: It need another dictionary, 

it has got to he written by another Sectetary. 

SHRI VASUDEVAN NAIR: We abo 

know what is relevant IIIld what is DOt 

relevant. 

SHRI RANGA : You have" shown your 

chivalry today. You are shouting down this 

lady. I am uhamed of YOIL (/"""'fIIion.r) 

ItIIIa ~ : ~ ~ ~ ~  it; 

~ tt ~~~ ~  ~ t~ ~ 

'R fi<rT ~ !!lIT t ~ t lflfT ~~ t I 
He con6ned himself to the univenity and 

the youth. 

DR. SUSHILA NAYAR (Jbanoi): Can 

he say to Mr. Ranga, ''You old man, sit 

down". Is it proper ? 

MR. SPEAKER: I am sorry if he has 

used such words against ,*,. 

SHRI SAMAR GUHA : May I make a 

humble submission? I want to know from 

you whether the remark that you made ahout 

me itill holds good after you have witncascd 

this for hlilf an hour. 

MR. SPEAKER :  I am thinking of 

specilil ruIcs of relevancy in your casco 

SHRI Y. B. CHA VAN: The hon. Member 

has raised a question ahout Jadavpur 

University and incIdenta\ly she has mentioacd 

Uniwrsit, (C.A.) 

lioIile other aapectS abo. I think what she bad 
in her mind was its CODIlCCtion with the 

Naxalite activities. I think she mentioned the 

Asoam question beea..... it was related to 

certain C<tremist Naxalite activity. That was 

her intention, and I would certainly h1re to 

mention ihat also. I could see her concern. 

Ai I have said in reply to other qucstiODl 
abo, things are not very good in BcngaI. We 

have expn:ssed our concern ahout what 

happened in the other towns abo, and even 

the Governor has promised that certain judicilil 

enquiries will he held in this matter. We are 

going through a very diflic:ult period in Bengal 

Administration, heca..... we had reached a 

stage where things had completely deteriora-

ted. Now it has to he toned up and some 

improvement has to he brought ahout. The 

entire administration has to he geared to this. 

So, it will take some time. I would require 

co-operation and understanding from hon. 

Memhc;rs ..• (/Dlm'rl/l1itms.) Y ca, but DOt like 

(his. About Jadavpur University, we had 

certain information. . • (/nImvpIiDns.) 

SHRIMATI TARKESHWARI SINHA : 

It is he who is lieking the boot of the Syndicate 
••• ( l"""'fllion.r.) 

SHRI NAMBIAR: Tlilk some sense; do 

not he 10 foolish. 

SHRI Y.· B. CHA VAN: The main 

difficulty has heeD that even though we bad 

certain information ahout the possibility "0£ 

.ome disturbance, the Police could DOt eDter 

the Univenity campus. The whole thing 

happened in two minutes. It was difficult to 

trace the students immediately after that. 

Certain investigations had heeD taken up and 

in the course of those inveitigations, it was 

found that certain DOn-student leader was 

involved and he was ~ 

SHRI SAMAR GUHA: The majority of 

students protested ; he should he fair to 

students. 

~  ~ ~ t ~ 

~ ... kUli fiI;lrr 'IT at arrffi ~ 
.)-.r;rr ~ I 
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SHRI Y. B. CHA VAN: I am glad he baa 

mentioned iL 

About the Assam matter, that incident about 

Mr. Syed Hussain, etc:. was discwsed in this 

House. The bon. Member Shri Barua had 

raised this question a year bad< and I gave 

certain information that he got some persons 

from Assam recruited and they were trained 

in NagaJand. After that aome arrests were 

made but this person went underground. He 

was arrested recently in Gauhati and further 

investigatiODS are going on. It is true that 

these groups are working in different parts of 

the country. ~  About Libaalilm 

paper, these articles bad been brought 

to our notice and we have ordered certain 

prosec:utions in Delhi itaelf. We have wed 

the Delhi Administration to start prooecution 

against it and certain steps have been 

taken. The question of bamling certain 

party was raised. The question is not of 

desirability or undesirability or of willingness 

or unwillingness. The main tuk is of efFeeti-

vc\y and positively stOpping the activities and 

for that it i. much better to go to the root 

causes and at the same time punue a policy 

of firmness so far as violence is concerned. 

These are the only ways in which action 

could be taken efFeetivc\y. 

SHRI S. S. KOTHARI (Mandsaur) : 

Naxa1ite doctrines are openly preached and 

Gandhiji'. teachings are relegated to a 

secondary place. I think it is time tbat the 

Government of India took notice of iL Heel 

that they canDOt escape direct and indirect 

respoosibility for the Nualite movemenL 

That movement baa gready grown in West 
Benga1 and in other parts of the country. It 

is surprising that people like Ghatak and 

others who openly denigrated  Gandbiji are 

given Padma Shris. The basic point is that 

uyou honour such penons it gives encourage-

ment to sentiments of anti-Gandhism. There-

fore I fee1 that the Home Ministry should be 

car:rw in awarding such tides. I IDlI,f point 
out that Naxa1ite movement has been growing 

and it baa &IIR1tIlCd proportions whicb need 

to be taken notice of seriously and firm action 

should be taken. The steps taken by the 

Government so far do not appear to be 

Um-silJ (C.A.) 

efl"ective or suflicienL If communism in this 

country baa grown the basic responsibility Iiea 

with the Government of India 1!ccause they 

have encouraged it and enabled it to grow, 

whether it is the CPI or the CPM or the 

Naxa1ites. That is the point which mull be 

taken ·note of. Because the Government baa 

to lean on these partieS for support in Parlia-

ment, I think they are just closing their eyes 

to whatever they do. (11lJmoufJ'ion). My ques-

tion iI, what steps are the Government taking 

to wean away students in the universities in 
West Bengal from the path of violence? Steps 

must be taken 10 that they can be persuaded 

to ahjure the path of violence. I would 

add-because you have said that I should not 

incn:ase the number of questions-and ask 

whether the Government will take steps to 
inerease the mobility of the Police force. This 

is very important because incidents occur 

suddeuJy there is a sporadic outburst of 
violence and institutions are raided and the 

people escape before; the Police reaches the 

lpoL Hence they cannot take any efFeetive 
action. Therefore, will the Government take 

steps to increase the mobility of the Police 

force so that they can reach the troublc-spots 
with the necessary speed ? 

Finally, what steps are the Government 

taking to weed out £tom the West Bengal 

adminiotration olficers who are committed to 

political parties and impede tbe restoration of 

Jaw and order in this troubled State? 

SHRI Y. B. CHAVAN : He asked a ques-
tion about what steps the Government are 

taking to im:rease the mobility of Police etc. 

As I said, as far as the Home Ministry is 

concerned, wherever there is intelligence 

about certain activities, we can certainly warn 

the univenities-(llllmtlplitm). 

SHRI RANGA: If the .mobility had been 

there, and if the warning had been there, aU 
tbis could not have gone to that extenL 

SHRI Y. B. CHAVAN :  I will expImn. I 
am not Sure whether I will convince the hon. 

Member, but, as I said, we had certain 

information about the presence of explosives, 

etc., in the premises of the University, and we 
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til JIIIIsDprw Uni .... siIy (C. A.) 

wanted certain action to be taken, but the 

Vice-Chancellor could not make up his mind 

about it. So, it is not a question oC mobility. 

Round about the jadavpur University, tbere 

is the jadavput Police Station and the Police 

were called in. So, the police were getting 

ready. As Car as tbe mobility oC the Police 

Corce was concerned, there was no difficulty. 

Tbe difficulties arose Crom otber dungs. 

As Car as the students are concerned, in this 

matter, aa I laid, the Police can certainly make 

concerted effort and they can take sufliciently 

firm action--mere police action may not 

suffice. I tbU:k we will bave to make an all-out 

effon. It is a question of educating them 

properly as Car as tbe political issues and the 

national issues are concerned. That is a 

major question. We will have to see that all 

tbose political panic:s whicb an: taking 

extreme views are controlled and regulated ; 

that can be done DOt merely by governmental 

action; certain otber action abo will have to 

be taken. As Shri Samar Guha said, tbe 

majority of students oftbe jadavput Univer-

aity are still not affected by this. It is a good 

sign. Tbey are protesting. They will have 

to be given sotne strength. That is another 

way oClooking at it. 

SHRI S. S. KOTHARI :' My last queo-

tion has not been answered. What steps are 

the Government taking to weed out those 

elements, wbo have commitment to political 

parties, Crom within the administration ? 

SHRI Y. B. CHAVAN :  I think I bave 

mentioned it. 

MR. ~ : He is talJUng about 

weeding out cenain people. 

AN HON. MEMBER : II it releYBDI? 

(11JlmtlPlion)· 

SHRI BAL RAJ MADHOK (South 

Delhi) : Sir, how can you separate the 

de¥elopment injadavpur University Crom the 

general atmosphere in Wesl Bengal? What 

is relevant and what is irrelevant in this 

context? I'must say everything is relevant 

here. 

SHRI Y. B. CHAVAN: Lest, I may be 

charged that I lim answering irrelevant 

questions, 1 was looking at the Chair to get 

directions from the Speaker. I am prepared 

to aa:swer any question, as far as I am con-

cerned. 

About weeding out people, normally, it 

is our desire to see that DO Government 

servant acts in colluaioD or in collaboration 

with any political party. Our general rules 

are that no GoYenllDeDt servant should 

be connected with any political party. If 

we get any information and the necessary 

evidence about it, we will cenain\y take 

action against the Government servants con-

cerned. 

13.2t ...... 

PAPERS LAID ON THE TABLE 

-'-I Report oldie N.thmaJ a-n:It 

0eweIapaseat Cuponatt.. 01 I...u. 

THE MINISTER OF EDUCATION AND 

YOUTH SERVICES (DR. V. K. R. v. 
RAO) : I beg to lay on the ~ 

(1) A copy of the Annual Repon (Hindi 

and English versions) of the National 

Researcb Deve10pment Corporation 

of India, New Delhi, for the year 1968-

69 along with' tbe Audited Accounts 

and the comments of the Comptroller 

and Auditor General tbereon, under 
sub-section (I) of section 619A of the 

Companies Act, 1956. 

(2) . A statement (Hindi·· and Englisb v .... 

lions) showing reason. for delay in 

laying on the Table the Audit R"pOl t 

on the accounts of the National Coun-

cil of Educational Research and 

Training for the year 1967-68; in 

pUl'Juance of objection raised in the 

House on the 13th March, 1970. 

[Pkrud in Lib,fJfY. S .. No. L T-3219/70J 

Hip Court J .... (A.___...-) 
RaJes 1m 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

VIDYA CHARAN SHUKLA) :  I beg to 

lay on the Table a copy of the High ·Coun 


